List of cases where e-Payment of Court fees was made during the month of April-2022.

Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

i [VACANCT COURT|Central ICS (COMM)JMUKESH GOEL VSJA.K. TRIVEDI  [01.04.2022  [29.03.2022
OF SH. BHARAT] 085/22 INORTH DELHI|
PRASHAR, MUNICIPAL
DISTRICT JUDGE CORPORATION
(COMMERCIAL
COURT)-01 CS COMM-HICICI BANK VSJCHETNA 02.04.2022 20.03.2022
093/22 MAHBOOB BHALLA
CS COMMHIIMES INTERNET VS{RAJEEV 04.04.2022 31.03.2022
1000/22 KRIS MEDIA WORKS |AGGARWAL
CS COMM-HICICI BANK VS. BIMAJHEMANT 04.04.2022 09.02.2022
1001/22 KUMAR GUPTA
JHUNJHUNWALA
CS COMMAVINEY KANT DUBEYJAANANT 04.04.2022 31.03.2022
1002/22 VS. MANOJ SETH BHUSHAN
CS COMM-PUNJAB NATIONAIJMAYANK 4.04.2022 30.03.2022
1003/22 BANK VS. TRINDENTISHARMA
EXHIBITORS
CS COMM-OP AND SONSMANJU JAIN 05.04.2022 31.03.2022
1011/22 TRADERS VS. ZARA
TEXTILES
CS COMM-S. VIPIN SINGH[RAJEEV KUMAR|05.04.2022 02.04.2022
1012/22 CHADHA VS. BEENA
GUPTA
CS COMM-NOVA POLYCHEM VSJASHWANI 05.04.2022 10.03.2022
1013/22 CHEM SEALERS PVT|BHATIA
LTD.
CS COMM-KULBHUSHAN GUPTASSANJAY KUMAR06.04.2022 £9.03.2022
1021/22 VS. DHAN SINGH AGGARWAL
CS COMM-HICICI BANK VS. ASTANICHETNA 06.04.2022 £9.03.2022
1022/22 CABS LTD. BHALLA
CS COMM-DUKAAN RESOURCESAJAY MALVIYA [07.04.2022 04.04.2022
1035/22 VS. V.S. ENTERPRISES




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS COMM-HICICI BANK VS. ISLAM[DEEPAK 08.04.2022 02.04.2022
1038/22 AHMAD [KAUSHIK
CS COMM-HICICI BANK VSIDEEPAK 08.04.2022 02.04.2022
1039/22 SHANTANU KAUSHIK

SHANDILYA
CS COMM-HICICI BANK VSISATISH KUMAR [12.04.2022 130.03.2022
ho71/22 SANJEEV KUMAR

GUPTA
CS COMM-HICICI BANK VSJSATISH KUMAR [12.04.2022 30.03.2022
1072/22 SANJEEV KUMAR

GUPTA
CS COMM-NIRAJ KUMAR VSINEELAM MALIK|12.04.2022 16.03.2022
1073/22 INEW MAMTA SAREH

CENTER
CS COMM-ICICI BANK VSIDEEPAK 13.04.2022 07.04.2022
1074/22 HEMANT KUMAR IKAUSHIK
CS COMM-RANJITA HALDER VSINAVDEEP 13.04.2022 £4.03.2022
1075/22 SAHIB JI TRAVELSSINGH

LTD.
CS COMM-ICICI BANK VS. RAMIDEEPAK 13.04.2022 16.04.2022
1121/22 KISHAN IKAUSHIK
CS COMM-HICICI BANK VS. LALITIDEEPAK 13.04.2022 16.04.2022
1122/22 KUMAR IKAUSHIK
CS COMM-HTAG HEUER S.A. VS. VJI[K.G. BANSAL 18.04.2022 12.04.2022
1091/22 TRADERS
CS COMM-HICICI BANK VSISATISH KUMAR [18.04.2022 12.02.2022
1093/22 SUSHILA DEVI
CS COMM-HICICI BANK VSISATISH KUMAR [18.04.2022 130.03.2022
1094/22 DHARMENDER
CS COMM-ICICI BANK VS.JVIKAS CHOPRA [18.04.2022 08.04.2022
1095/22 HARISH




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS COMMHICICI BANK VSJVIKAS CHOPRA [18.04.2022 08.04.2022
1096/22 RUCHIKA NARAIN
CS COMM-WRAPWELL IRAKESH 20.04.2022 18.04.2022
1116/22 PACKAGING VS{KUMAR

GREENBERRY R

HEALTHCARE
CS COMM-HICICI BANK VSJRAJEEV SAGAR [20.04.2022 17.02.2022
117/22 PRANAV MITTAL
CS COMM-MINDA INDUSTRIESSIMRANJIT 21.04.2022 12.04.2022
1123/22 VS. SHRI PERFECTSINGH

AUTO PRODUCT
CS COMM-HICICI BANK VS. MOHDRANJAN £22.04.2022 08.04.2022
1132/22 INADEEM QURESHI  |[COMPANY
CS COMM-TRANSLUMINA ID.C. AKARNIYA [23.04.2022 £24.03.2022
1136/22 THERAPEUTICS VS|

VIRAT PHARMACY
CS COMM-STATE BANK OF INDIAIVIJAY PRAKASH [25.04.2022 19.04.2022
1137/22 VS. NAND RAM NAGAR|
CS COMM-SANJAY KUMAR GOEIJADYANT LEGAL [25.04.2022 22.04.2022
1138/22 VS. GRAVITA METAL

INC
CS COMM-SHAILJA PAPERS VSJPRANAY 26.04.2022 31.03.2022
1146/22 ANDERSON PRINTINGTRIVEDI

HOUSE LTD.
CS COMM-SHAILJA PAPERS VS/[PRANAY £6.04.2022 131.03.2022
147/22 HIMANSHU GUPTA  |TRIVEDI
CS COMM-HICICI BANK VSJ|VIKAS CHOPRA [26.04.2022 21.04.2022
1148/22 RAKESH KUMAR
CS COMM-HICICI BANK VS. SATYAVIKAS CHOPRA [26.04.2022 08.04.2022
1149/22 PRAKASH
CS COMM-ICICI BANK VSJVIKAS CHOPRA [26.04.2022 08.04.2022
1150/22 SUNEEL KUMAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS COMMHICICI BANK VS. RAJ|VIKAS CHOPRA [26.04.2022 21.04.2022
151/22 PANWAR
CS COMM-RAJEEV BHATIA VS{PRADEEP RANA |28.04.2022 11.04.2022
1167/22 VAN INKS CHEMICALS
PVT. LTD.
CS COMM-AASHISH MEHRA VSWJJALAJ £9.04.2022 27.04.2022
1176/22 MOHD. USMAN AGGARWAL
CS COMM-SUKESH KUMARSATYENDRA KR}29.04.2022 23.03.2022
177/22 CHAUHAN VS. SOUTHSINGH
DELHI MUNICIPAL
CORPORATION
SH. RAJNEESH|Central CS M/S AYAMIRAJEEV 05-04-2022 01-04-2022
[KUMAR GUPTA DJ COMM)/10 WELDMESH PRIVATESHRIVASTAVA(P]
COMMERCIAL 06/2022 LIMITED Vs M/S VIVA),
ICOURT, THC CONCRETE
TECHNOLOGIES
PRIVATE LIMITED
CS ICICI BANK VYDEEPAK 08-04-2022 02-04-2022
COMM)/10 [PRAKASH PANDEY KAUSHIK(P),
47/2022
CS ICICI BANK Vs ABIDIPRASHANT 11-04-2022 07-04-2022
COMM)/10 [KHAN KUMAR(P),
59/2022
CS ICICI BANK Vs AMITIDEEPAK 11-04-2022 07-04-2022
COMM)/10 [KUMAR KAUSHIK(P),
60/2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS MR MUKESH GOEL VJAVINASH 12-04-2022 05-04-2022
COMM)/10 [NORTH DELHIKUMAR
63/2022 MUNICIPAL TRIVEDI(P),
CORPORATION
CS ICICI BANK VYVISHAL RAO(P), 18-04-2022 08-04-2022
COMM)/11 [VISAKHA
01/2022
CS CENTRAL BANK OHSHAILESH 20-04-2022 18-04-2022
COMM)/111{INDIA V4KUMAR(P),
/2022 DHARMENDRA
CS M/S NS DYE CHEMADV.PALLAVI [20-04-2022 08-04-2022
COMM)/111[THROUGH ITSNEERU(P),
0/2022 AUTHORISED
REPRESENTATIVE Vs
M/S RAMA PAPER|
MILLS LTD THROUGH|
ITS DIRECTOR
CS GOODONE INFOTECHUMANG 26-04-2022 22-04-2022
COMM)/114{Vs JWALAMITTAL(P),
5/2022 ELECTRICALS AND|
HOME APPLIANCES
CS HELLO VERIFY INDIAAJEET 27-04-2022 12-04-2022
COMM)/115PVT LTD Vs ADECCOKUMAR(P),
8/2022 INDIA PRIVATH
LIMITED
SH. PAWAN KR/|Central CS(COMM) [M/S DPZSH. BHAVYA[02.04.2022 30.03.2022
JAIN, DISTRICT| 090/2022 [INTERNATIONAL &ISETHI
JUDGE, ORS. V/S
(COMMERCIAL M/S RAJENDRA
COURT)-03, TIS| GEARS & ORS.
HAZARI COURT,
DELHI




District

1014/2022

Petitioner Name VS
Respondent Name

M/S NAROMA
TEXTILES IMPEX PVT|
LTD. V/S

M/S ANKUR TEXTILES

Advocate

JAIN

Date

ofDate of

Registration Payment

05.04.2022

Court Fees

31.03.2022

(S
O

CS(COMM) M/

CS(COMM)
1015/2022

M/S OP AND SONS
TRADERS PVT. LID.
V/S

M/S DAKSH FAB &
ANR.

MS.
JAIN

MANJU

05.04.2022

31.03.2022

CS(COMM)
1026/2022

BOSCH LIMITED V/S
WAZIR SINGH PROP,.
OF

PRITAM AUTOMOTIVE

SH.
INAWAB

NAQEEB

06.04.2022

02.04.2022

CS(COMM)
1027/2022

ADITYA GUPTA V/S
DHAN SINGH

SH.
KUMAR
AGGARWAL

SANJAY|

06.04.2022

29.03.2022

CS(COMM)
1028/2022

TARUN KUMAR JAIN

MUNICIPAL
CORPORATION

V/S NORTH DELHIGUPTA

SH. HEMANT]

06.04.2022

31.03.2022

CS(COMM)
1036/2022

LOKENDER ATTARI

ICICI BANK LTD. V/SMS.

CHETNA|
BHALLA

07.04.2022

29.03.2022

CS(COMM)
1037/2022

M/S SALORA
INTERNATIONAL LTD|,
V/SM/SV.S.
ENTERPRISES & ANR.

SH.
MALVIYA

AJAY]

07.04.2022

04.04.2022

CS(COMM)
1049/2022

MANOJ KUMAR

ICICI BANK LTD. V/§MS.

CHETNA|
BHALLA

08.04.2022

29.03.2022




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS(COMM) [NAVEEN GOYAL V/SSH. LAJPAT RAI [08.04.2022
1050/2022 |ONKAR SINGH

04.04.2022

CS(COMM) [ICICI BANK LTD. V/SSH. DEEPAK|08.04.2022 02.04.2022
1051/2022 |ANKIT BAJAJ KAUSHIK

CS(COMM) [ICICI BANK LTD. V/SSH. DEEPAK08.04.2022 02.04.2022
1052/2022 [VINOD KAUSHIK

CS(COMM) [ICICI BANK LTD. V/S |SH. DEEPAK|08.04.2022 02.04.2022
1053/2022 |ANJU RANI KAUSHIK

CS(COMM) [ICICI BANK LTD. V/S |SH. DEEPAK|08.04.2022 02.04.2022
1054/2022 |GAURAV NATHKAUSHIK
GOSWAMI

CS(COMM) [NARESH UPPAL V/SSH. SATYENDRAN2.04.2022 28.03.2022
1068/2022 |[NORTH DELHIKUMAR SINGH
MUNICIPAL

CORPORATION

CS(COMM) [ICICI BANK LTD. V/S |SH. DEEPAKH2.04.2022 07.04.2022
1069/2022 [BASANT B KHATRI KAUSHIK

CS(COMM) [ICICI BANK LTD. V/S |SH. DEEPAK}12.04.2022 02.04.2022
1070/2022 |AJAY KUMAR RANA |[KAUSHIK




District

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS(COMM) [LEVI  STRAUSS  &SH. PRAMOD}13.04.2022 02.04.2022
1084/2022 |[COMPANY V/S ASHOKKUMAD SINGH

KUMAR

UNKOWN)
CS(COMM) [M/S PLAZA WIRESSH. DUSHYANT/18.04.2022 11.04.2022
1087/2022 [PVT. LTD. V/S URBAN [SWAROOP

DEVELOPMENT

ENVIRONMENT

DEPARTMENT &

ANR.
CS(COMM) [ICICI BANK LTD. V/S |SH. VIKAS18.04.2022 08.04.2022
1088/2022 [VIJAY CHOPRA
CS(COMM) [SMT. SHEELA DEVI %I@H PUJYA8.04.2022 06.04.2022
1089/2022 |ANR. V/S M/S AMBUJIKUMAR SINGH

HOTEL

AND REAL ESTATH

PVT. LTD.
CS(COMM) [CENTRAL BANK OKFSH. SHAILESH[]20.04.2022 18.04.2022
1118/2022 [INDIA V/S MOHDJKUMAR

FARAHIM
CS(COMM) [ICICI BANK LTD. V/S |SH. DEEPAK}]22.04.2022 16.04.2022
1129/2022 [GAJENDRA SINGH KAUSHIK
CS(COMM) [ICICI BANK LTD. V/S |SH. R.K[22.04.2022 08.04.2022
1130/2022 [RAHUL RAJ RANJAN
CS(COMM) [ICICI BANK LTD. V/S |SH. DEEPAK]22.04.2022 16.04.2022
1131/2022 |K.K. ENTERPRISES KAUSHIK




District

CS(COMM)
1141/2022

Petitioner Name VS
Respondent Name

SANDEEP BHARDWAJ

Advocate

SH.
CHOPRA

VIKAS

Date

ofDate of

Registration Payment

26.04.2022

Court Fees

21.04.2022

e-
(0}

ICICI BANK LTD. V/S

CS(COMM)
1142/2022

MUKESH GOEL V/S
INORTH DELHI
MUNICIPAL

CORPORATION

SH.
TRIVEDI

AK,

26.04.2022

10.04.2022

CS(COMM)
1143/2022

ICICI BANK LTD. V/S
SACHIN KUMAR
SINGH

SH.
CHOPRA

VIKAS

26.04.2022

21.04.2022

CS(COMM)
1159/2022

STATE BANK OF INDIA}
V/S MOMOZONH
FOOD AND

BEVERAGES

SH.
JAIN

HONEY

27.04.2022

23.04.2022

CS(COMM)
1170/2022

M/S SHAGUN
ENTERPRISES  PVT,
LTD. V/S

M/S MAHALAXMI
ENTERPRISES & ANR.

SH. ASHOK
KUMAR SINGH

28.04.2022

30.03.2022

CS(COMM)
1171/2022

SMT. SHILPA KHANNA
V/S MOHD. FIROZ
ALAM

SH. SUSHIL|
TRIPATHI

28.04.2022

20.04.2022

CS(COMM)
1172/2022

BANK OF INDIA V/S

CENTRE &
ORS.

M/S SANGAM ZARIGUPTA

MS. DEEPA

28.04.2022

23.04.2022

CS(COMM)
1181/2022

AASHISH MEHRA V/S
MS. REHNA BABY

SH.
AGARWAL

JALAJ|

20.04.2022

27.04.2022




District

Case No.

CS(COMM)
1182/2022

Petitioner Name VSAdvocate
Respondent Name

AMARJEET SINGH V/S
SHRI MOHAN DASS
TALREJA

SH.
SURI

PRAVEEN

Date

ofDate of e-

Registration Payment o

20.04.2022

Court Fees

21.04.2022

CS(COMM)
1183/2022

MUKUL MITTAL V/S
GHAN SHYAM

SH.
KUMAR
CHANDEL

ANIL

29.04.2022

>7.04.2022

IMS NISHA SAXENA,|
DISTRICT JUDGE,
COMMERCIAL
COURT-04

Central

CS (COMM)
099/2022

JINDAL
VS,
DELHI|

M/S
ENTERPRISES
INORTH
IMUNICIPAL
CORPORATION

AVINASH
TRIVEDI

KR

02.04.2022

23.03.2022

CS (COMM)-
083/2020

ANIL GOEL VS. NDM(
& ANR

SATYENDER
KUMAR SINGH

01.04.2022

22.03.2022

CS (COMM)-
084/2020

M/S BHAGWATI AUTO
& ANR

CANARA BANK V/SPRANAY

SHARMA

01.04.2022

22.03.2022

CS (COMM)
1004/2022

INDUSTAN DRUG
OUSE VS. ASIAN|
OTEL NORTH LTD|
ANR

TUSHAR
AGARWAL

04.04.2022

14.01.2022




District

Case No.

CS (COMM)
1009/2022

Petitioner Name VSAdvocate
Respondent Name

ICICI BANK LTD VS|
SUBHASH CHAND

GUPTA

Date

ofDate of

Registration Payment

05.04.2022

Court Fees

10.12.2022

(S
O

CS (COMM)
1010/2022

[CICI BANK LTD VS,
RAGHAV
ENTERPRISES

HEMANT
GUPTA

05.04.2022

12.02.2022

CS (COMM)
1030/2022

M/S WESTON|
ALUMINIUM VS. M/S
SFMS FURNITURE PVT]
LTD

ABHINAV TYAGI

06.04.2022

04.04.2022

CS (COMM)
1031/2022

M/S NEERU TRADING
CO

M/S AKS IMPEX VSRADHEY

SHYAM

06.04.2022

25.03.2022

CS (COMM)
1056/2022

[CICI BANK LTD VS|
ANKIT SHAH

IDEEPAK
IKAUSHIK

08.04.2022

02.04.2022

CS (COMM)
1078/2022

M/S GRIPPERS INDIA
VS M/S NIRMAL CARS
PVT LTD

RAHUL KUMAR

13-04-2022

05.04.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS M/S AGGARWALISHUBHAM 19.04.2022 7.04.2022
COMM)/111[INDUSTRIES Vs M/SVISHWAKARMA
0/2022 PM AND COMPANY (P),
CS ICICI BANK LIMITEDIVISHAL RAO(P), [19.04.2022 08.04.2022
COMM)/11 [Vs ANKIT KUMAR,|

7/2022 GOEL
CS ICICI BANK LIMITED|VISHAL RAO(P), [19.04.2022 08.04.2022
COMM)/11 [Vs SHAKEEL

9/2022 CHAUDHARY
CS ICICI BANK LIMITEDIVISHAL RAO(P), [19.04.2022

COMM)/11 [Vs KAPIL TYAGI
08/2022
CS RADO URHREN RG V§SHRAVAN 19.04.2022 08.04.2022
COMM)/11 |[VJ TRADERS KUMAR
06/2022 BANSAL(P),
CS ICICI BANK LIMITED|VISHAL RAO(P), [19.04.2022 08.04.2022
COMM)/11 [Vs KAPIL TYAGI
08/2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

(S
O

INOKIA CORPORATIO

CS £0.04.2022 12.04.2022
COMM)/111|VS, SHARAFAZIDEORA
5/2022 AHMAD
CS ICICI BANK LIMITEDIPRASHANT 22.04.2022 16.04.2022
COMM)/113[Vs ANIL SIKARWAR  [KUMAR(P),
3/2022
CS ICICI BANK LIMITEDSATISH KUMAR [23.04.2022 30.03.2022
COMM)/113[VS. M/S NAV RATNA|
5/2022 ELECTRONICS PVT]

LTD
CS PUNJAB NATIONALSHIVAM TYAGI [26.04.2022 19.04.2022
COMM)/114/BANK VS|
0/2022 OMKARNATH & ORS.
CS ICICI BANK LIMITED|VIKAS CHOPRA [26.04.2022 21.04.2022
COMM)/115VS. ROVINSH KUMAR
5/2022
CS M/S RAM  NIWASA.K.TRIVEDI 27.04.2022 20.04.2022
COMM)/115(GOEL  VS.  SOUTH]
6/2022 DELHI MUNICIPAL

CORPORATION




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

CS M/S PLATINEX DBSSTUTI WASON [27.04.2022 06.04.2022
COMM)/115VALVES INDIA PVT|
7/2022 LTD VS. MR
INEMARAM
PROPRIETOR OF M/S
SHRI BALAJI
ENTERPRISES
CS MOHD. NADEEM VS|PRADUMAN 28.04.2022 10.09.2022
COMM)/116{UMESH KUMARISHARMA
6/2022 SINGH & OTHERS
CS TARUN KUMAR JAINHEMANT 28.04.2022 31.03.2022
COMM)/116[VS. NORTH DELHIGUPTA
8/2022 MUNICIPAL
CORPORATION
SH. ASHWANI|Central CS COMM-SUPER CASSETTES V/SBADRI DASS 01.04.2022 26.03.2022
[KUMAR  SARPAL, 086/22 M/S RENDERLI
DISTRICT JUDGE, FILMS
COMMERCIAL ENTERMENENT
COURT-05
CS COMM —ICICI BANK LTD V/SCHETNA 02.04.2022 20.03.2022
001/22 VINOD KR BHALLA
CS COMM —ICICI BANK LTD V/SMANISH DIWAN]|02.04.2022 ON LINE
092/22 PARAMJEET SINGH
OMPM(I) |[M/S ELECTRONICAIRRAHUL 04.04.2022 01.04.2022
COMM —FIN V/S RIDDIBHARDWAJ
240/22 INDUSTRIES 9191
OMP (mM/S ELECTRONICARRAHUL 04.04.2022 01.04.2022
COMM —FIN V/S RIDDIBHARDWAJ
241/22 INDUSTRIES 0612




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

CS COMM —SBI V/S NEELA 04.04.2022 02.04.2022
099/22 DHAWAN SHARMA
EX — 276/22|MAINSH SUKHAJA V/SS K SINGH 04.04.2022 22.03.2022
SDMC
EX — 277/22 [INEERAJ NATHMEENAKSHI 04.04.2022 ON LINE
SHARMA V/SNATH
RAJENDER PRASAD
EX — 282/22[ICICI BANK LTD V/SAMRENDRA 04.04.2022 11.03.2022
RAJ KUMAR KUMAR
CS COMM —UJJWAL GANDHI V/SDIVYANSHU 05.04.2022 ON LINE
1016/22 ASHOK MAKHIJA SRIVASTAVA
CS COMM —{O P & SONS TRADER PIMANJU JAIN 05.04.2022 31.03.2022
1017/22 LTD V/S ARORA
FABRICS
EX — 284/22[]MANISH SAKUJA V/SS K SINGH 06.04.2022 ON LINE
SDMC
CS COMM —ADITYA GUPTA V/SSKAGGARWAL [06.04.2022 20.03.2022
1024/22 AMIT BAJAJ
CS COMM —VIPIN VADHVA V/SSKSINGH 06.04.2022 £23.03.2022
1025/22 INDMC
CS COMM —{SURIYA ROSHNI LTDISHRIHAR 08.04.2022 01.04.2022
1041/22 V/S RAJEEV KR SINGH|[TRIPATHI




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

CS COMM JREEMA  MANOCHAS K SING 08.04.2022  [23.03.2022
1042/22 V/SNDMC
CS COMM —ICICI BANK LTD V/SDEEPAK 08.04.2022 02.04.2022
1043/22 RINKU PANDEY KAUSHIK
OMP (D[KOTAK MAHINDRAASHISH KRl08.04.2022 14.03.2022
COMM —BANK V/S S KIMOHAR
251/22 ENTERPRISES
OMP (I)KOTAK MAHINDRAIASHISH KRl11.04.2022 05.04.2022
COMM —BANK V/S HIGHWAYMOHAR
256/22 TRANS SERVICES
OMP (I)KOTAK MAHINDRAASHISH KR{11.04.2022 05.04.2022
COMM —BANK V/S DIVYAIMOHAR
257/22 PAPPADAM
OMP (I)TATA CAPITAL FIN V/SVIKAS SHARMA |11.04.2022 08.02.2022
COMM —{PIRU LAL
258/22
CS COMM —UMESH GUPTA V/SSKSING 12.04.2022 08.04.2022
1066/22 SDMC
CS COMM —{ICICI BANK LTD V/YPRASHANT KR [12.04.2022 02.04.2022
1067/22 REYAZ AHMED
OMP (DIKOTAK MAHINDRAASHISH KRl12.04.2022 06.04.2022
COMM —BANK V/S SANJAYMOHAR
269/22 KUMAR
OMP (DIKOTAK MAHINDRAASHISH KR12.04.2022 06.04.2022
COMM —BANK V/S TARUNMOHAR
270/22 LOGISTICS PACKERS

AND MOVERS




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District Case No.

OMP (DIKOTAK  MAHINDRA KRj12.04.2022 05.04.2022
COMM —BANK V/S SIDDHIMOHAR
271/2022  [LOGISTICS
Ex — 298/22 [MANISH SAKUJA V/SS K SINGH 13.04.2022 13.04.2022
SDMC
CS COMM —{KAPIL COREPACKS PGURVINDER 16.04.2022 29.11.2014
1086/22 LTD V/S ARUNSSINGH
SHARMA
CS COMM —TARUN KR JAIN V/SHEMANT 18.04.2022 31.03.2022
1097/22 INDMC GUPTA
CS COMM —{ICICI BANK LTD V/SVISHAL RAO 18.04.2022 08.04.2022
1098/22 RAJ KR CHAUHAN
CS COMM —ICICI BANK LTD V/SVISHAL RAO 18.04.2022 08.04.2022
1099/22 JAWED KHAN SAIFI
MISC DJ —ICICI BANK LTD V/SMANISH DIWAN|18.04.2022 07.02.2022
261/22 OM PRAKASH
MISC DJ —ICICI BANK LTD V/SMANISH DIWAN}8.04.2022 02.11.2021
262/22 FATHEHVAR
TRADING CO
MISC DJ —ICICI BANK LTD V/SMANISH DIWAN|18.04.2022 07.02.2022
263/22 RAGHU PURI
EX — 312/22 [ICICI BANK LTD V/SCHARANJEET [18.04.2022 01.04.2022
ALOK KR DIWADI SINGH




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

EX — 313/22 [I[CICI BANK LTD V/SCHARANJEET [18.04.2022 01.04.2022
PRASHUK JAIN SINGH

CS COMM —BANK OF BARODA V/SAATREYA 19.04.2022 ON LINE

1105/22 PSA IMPEX SINGH

OMP COMM|LAXMI DEVI V/S AXISAJAY KUMAR [|20.04.2022 23.09.2021
- 48/22 BANK

CS COMM —MD FAISAL KHAN V/SSARTHAK 21.04.2022 05.04.2022
1120/22 INOVUS SHARMA
TECHNOLOGIES P LTD|

CS COMM —ICICI BANK LTD V/SRAJEEV KUMAR|22.04.2022 08.04.2022
1126/22 PRABHAT KAMAIJRANJAN
GOEL

CS COMM —ICICI BANK LTD V/SPRASHANT KR [22.04.2022 16.04.2022
127/22 MOHIT GOVIL

CS COMM —ICICI BANK LTD V/SPRASHANT KR [22.04.2022 16.04.2022
1128/22 ADITI RAWAT

CS COMM —LALIT KR CHHARI V/SPIYUSH GAUR [23.04.2022 15.04.2022
1134/22 ARVIND YADAV

OMP PURAN SINGHISUBHASH 25.04.2022 ON LINE
COMM p -VISHWAKARMA V/SCHAND

53/2022 KOTAK  MAHINDRASHARMA
PRIME

CS COMM —RAM NIWAS GOEL V/SA K TRIVEDI 26.04.2022 19.04.2022
1153/22 SDMC




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Payment

ofDate of e-
o

Court Fees

CS COMM —{ICICI BANK LTD V/SVISHAL RAO 26.04.2022 21.04.2022
152/22 SACHIN KR
CS COMM —ICICI BANK LTD V/SVISHAL RAO £26.04.2022 21.04.2022
1154/22 VIPIN KR KATIYAR
CS COMM —ADIDAS AG V/SAASTHA 27.04.2022 08.04.2022
1161/22 ASHOK KR SHARMA
CS COMM —SBI V/S M/S A VASHISH BATRA [27.04.2022 25.04.2022
1162/22 PACKERS
EX -07/22 [BPT INFRA PROJ PAKSHU JAIN 28.04.2022 ON LINE
LTD V/S UNION BANK]
OF INDIA
CS COMM —AASHISH MEHRA V/SJALAJ 29.04.2022 27.04.2022
1179/22 MOHD MEHARBAN  |AGGARWAL
CS COMM —RAVINDER KRIS K SINGH 20.04.2022 25.04.2022
1180/22 WADHWA V/S SDMC
CS COMM —ICICI BANK LTD V/SJOGINDER KRl02.05.2022 ON LINE
1187/22 GAURAV SUBHASH|SUKHIJA
JAIN
MISC DJ —ICICI BANK LTD V/SMANISH 02.05.2022 ON LINE
305/22 ATUL SHARMA DEWAN




6 [SH.

PARAMUJIT]
SINGH, DISTRICT|
JUDGE(COMMERCI

AL)-06, CENTRAL

District

Central

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

087/2022 |ROMANA HERBAIL 01-04-2022 08-03-2022
CARE PVT. LTD|
VS.RAKESH CHANDNA

234/2022 |KOTAK MAHINDRA| 01-04-2022
BANK LTD. VS|
MANGAL SHAH

233/2022 |KOTAK MAHINDRA| 01-04-2022
BANK LTD. VS|
GURMEET SINGH

004/2022 [naresh uppal vs ndme  [SATYENDRA KRl02-04-2022  [28-03-2022

SINGH

005/2022 [m/s ram niwas goel vdaninash kr trivedijo2-04-2022  [22-03-2022
ndmc

1008/2022 [icici bank mr. Abubhavhemant gupta 05-04-2022  [03-02-2022
singh

1008/2022 [icici bank vs managhemant gupta 05-04-2022 12-02-2022
ranjan sahoo

283/2022 |kotak mahindra bank vgabhishek kaushik Jo5-04-2022
east mumbai

1018/2022 [gauatari hosietry vs m/dkaran bhambri  |05-04-2022  [16-02-2022
b.r. sons

1023/2022 [SATURN  INSFITUTHABHINAV TYAGI|06-04-2022 16-03-2022
OF MANAGEMENT V§
VARDHMAN HOME




District

Petitioner Name VS
Respondent Name

Date ofDate of e-
Registration Payment o
Court Fees

Advocate

1032/2022 |[M/S. NAVEEM IMPEX] 6.04.2022 £4.03.2022
VS. M/S. HMS METAL
IPVT. LTD. 9711996530

1029/2022 [polo vs galaxy caps k.g. bansal & s.k|06-04-2022

bansal

p54/2022  [KOTAK MAHINDRAA.K. MAHOR 08-04-2022
BANK VS ARVIND|
ROAD CARRIERS

1048/2022 [M/S LAMONEA SRIISUMIT 08-04-2022 15-12-2021
VS AMIT BAHUGUNA [KULKARNI

1045/2022 |[RAM NIWAS GOEL VSAVINASH KR J08-04-2022 28-03-2022
INDMC TRIVEDI

1044/2022 [SHREE ORGANICS VSANKIT MIGLANI|08-04-2022 25-03-2022
KUNTAL S. JAIN

1062/2022 [icici bank vs rishi pal ~ [deepak kaushik [11-04-2022 02-04-2022

1061/2022 [icici bank vs kuldeepldeepak kaushik [11-04-2022 02-04-2022
kumar

1065/2022 [icici bank vs amit kumarjdeepak kaushik [12-04-2022 07-04-2022

1064/20222 [[CICI BANK VSdeepak kaushik [12-04-2022 7-04-2022
INARENDERA KUMAR




District

285/2022

Petitioner Name VSAdvocate
Respondent Name

kotak
hansraj

mahidra VS

ak mahor

Date

ofDate of

Registration Payment

13-04-2022

Court Fees

(S
O

general

284/2022 [koak mahndra vs divyalak mahor 13-04-2022
papadam

283/2022 [kotak mahindra vs omfak mahor 13-04-2022
prakash jaiswal

282/2022 [kotak mahindra vs rajak mahor 13-04-2022
kishore

1082/2022 [icici bank vs kunwar paldeepak kaushik [13-04-2022 02-04-2022
singh

1078/2022 |icici bank vs bharatideepak kaushik [13-04-2022 02-04-2022
bhusan sondhi

1080/2022 [Gupta & compnay vsprashant jain 13-04-2022 13-01-2022
baijnath prasad

1081/2022 [suhubham enterprises [prashant jain 13-04-2022

1085/2022 [surender kumar  vdjai ram garg 13-04-2022 08-02-2022
sushil

1083/2022 |mohd faheem vs shriramferudite legal 13-04-2022




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

1090/2022 [B.R. Creamics Vs. Kanta 18-04-2022
Suresh Kr. Jan.

22-03-2022

1092/2022 [[CICI BANK LTD. VS| 18-04-2022 11-02-2022
VEERPAL SINGH

309/2022 [M/s. Cholomandalam| 18-04-2022
Invest.& Finance Co. Vs
Krishana Kr.

1104/2022 licici bank vs roshnivikas chopra 19-04-2022 08-04-2022
malik

1103/2022 icici bank vs ashupvikas chopra 19-04-2022 08-04-20222
pandey

1102/2022 [icici bank vs vijay gupta [vikas chopra 19-04-2022 08-04-2022

1113/2022 [ICICI BANK VS RAJSATISH KUMAR [20-04-2022 02-02-2022
KUMAR

329/2022  [Dhani Loans and| 25-04-2022
Services Ltd. Vs. Padam|
Shri Creadtions Pvt. Ltd.

56/2022 Anil Kr. Aggarwal Vs, 5-04-2022
M/s.  Mahindra &
Mahindra finance|
services Ltd.

1139/2022 [anurag singhal vs smofjparveen kumar25-04-2022 13-04-2022
anith aggarwal garg




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

HOLIDAYS LTD

CHOWDHRY

1164/2022 |[PUNJAB VS M/SCHITRA 07-04-2022 20-02-2022
KRISHNA FASHION &MALHOTRA
ANR
1169/20222 [SANJAY CHATUEVEDIJ.K.A 28-04-2022 04-04-2022
VS MANISH RAI ASSOCIATES
1173/2022 [cbs publishers vs seekayjaditya  prakashl28-04-2022  [08-04-2022
publishers arora
SH. DINESH BHATT|West INIL
, DJ (COMMERCIAL
COURT)-01
VACANT COURT OFWest INIL
SH. GURDEEP
SINGH, LD,
DISTRICT JUDGE
(COMM)-o02,
WEST, THC, DELHI
IMS. SANTOSHINEW DELHI |[CS VARUN JAYASWAL V§MANU £26.04.2022 28.03.2022
SNEHI MANN,| COMM.)/37]MANOJ SARDANA MINOCHA
DISTRICT JUDGE 0/2022
(COMMERCIAL
ICOURT)-01
CS M/S PVR LIMITED VYSARANG 27.04.2022 19.03.2022
COMM.)/38M/S COUNTRY CLUBSURENDAR
2/2022 HOSPITALITY AND[KUMAR




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS KAPIL CHANDRA JAINJABHINAV JAIN [28.4.2022 31.03.2022
COMM.)/40[Vs M/S SHREH
6/2022 SATYAIN FOODS
CS CLEAR MEDIA INDIAJABHAY SAHAI [29.04.2022 25.04.2022
COMM.)/38[PRIVATE LIMITED V§
6/2022 KINDLE
INFRAHEIGHTS
PRIVATE LIMITED
10 [SH. GURVINDERINEW DELHI |CS (COMM.)M/S. PROGRASSIVESH. AKASH|01.04.2022 20.03.2022
PAL SINGH,| INO. LCD VISIONS VS. [OJHA
IDISTRICT JUDGE 317/2022 AJAY TANWAR
(COMMERCIAL
COURT)-02
OMP MISC/DHARA RAIL PROJECT|SH. 01.04.2022 02.03.2022
COMM PVT. LTD. VS. UNIONMADHUMITTA
1/2022 OF INDIA BHATACHARJE
IE
CS (COMM.)IWESTEND GREEN[FIDELEGAL 1.04.2022 £0.03.2022
INO. FARMS SOCIETY VSASSOCIATES
315/2022  |[KAPIL KUMARIA
CS (COMM.)MATRIX GUARDTECHJOBY PJo1.04.2022 24.03.2022
INO. PVT LTD Vs MISTVERGHESE
314/2022 [DIRECT SALES PVT]
LTD




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS (COMM.)JINDRAPRASTHA GASSH. KARAN|02.04.2022 00.03.2022
INO. LTD Vs AFPSETHI VIJAY|
323/2022 [MANUFACTURING COSETHI

PVT LTD
CS (COMM.)DELHIVERY LTD. VSSH. VINITj02.04.2022 19.02.2022
INO. MOHIT POLYTECHTREHEN
321/2022  |PVT LTD
CS (COMM.)DELHIVERY LTD VgSH. VINIT|02.04.2022 19.02.2022
INO. MS RK ENERGY TREHEN
322/2022
CS (COMM.)TUSHAR KANTISH. 05.04.2022 16.03.2022
INO. BHUNIA Vs M/SBHUPENDER
328/2022 |[ECHHA EXPORTS ANDISINGH

ANOTHER
OMP (DM/s GOPAL DAS|[SH. BIMLENDU|05.04.2022 £5.09.2021
COMM- [ESTATES ANDISHEKHAR
61/2022 HOUSING PRIVATE

LIMITED Vs MR AMAN|

ANAND
CS (COMM.)MR. ANIL MEHTA Vg§SH. AVINASH|05.04.2022 03.03.2022
INO. THE GENERALJKUMAR
327/2022 [MANAGERNORTHERN|TRIVEDI

RAILWAY
CS (COMM.)REVEX PLASTICISERSSH. BHARAT|06.04.2022 £4.03.2022
INO. VI LTD THR ARGUPTA
330/2022 IV.  VERMA Vg

HREE SHYAM|

URAKSHA UDYOG

ARTNERSHIP FIRM




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS (COMM.)VERMILLION ISH. 07.04.2022 30.03.2022
INO. COMMUNICATION VISHWENDRA
336/2022 [PVT LTD Vs NYSAVERMA

RETAIL PVT LTD
OMP- PURAMUFTI SCHOOILSH. AMOLj08.04.2022 £6.03.2022
COMM- Vs EDUSMART|CHITRAVANSHI

56/2022 SERVICES PVT. LTD.

CS (COMM.)NARENDER TUBEMS. SHWETAl11.04.2022 £23.03.2022
INO. HOUSE Vs AGTECH|GOEL
340/2022 |[INDUSTRIES PVT LTD

CS (COMM.)AURIGAIN ISH. M. KJj11.04.2022 30.03.2022
INO. CONSULTANTS  PVTJBANSAL
341/2022  |LTD. Vs AKASH VIJAY|
KABRA
OMP ABHIMANYU ISH. GAURAV|12.04.2022 01.04.2022

COMM- DHAWAN Vs AXISPURI
60/2022 BANK LTD

CS (COMM.)RAJASTHAN ISH. MUKESHh9.04.2022 14.02.2022
INO. ANTIBIOTICS LTD. VSSINHA
362/2022 [NITYAM PHARMA

CS (COMM.)M/S PRAKASHM/S. A. KJ19.04.2022 04.03.2022
INO. IMASALA CO. PVT. LTDJASSOCIATES
363/2022 |Vs DEVENDER KUMAR|
CHANCHAN




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS (COMM.)JCANARA BANK VgSH. RISHI18.04.2022 £02.03.2022
INO. AMJAD ALI CHAWLA

356/2022

CS (COMM.)JCANARA BANK V9SH. RISHI18.04.2022 £2.03.2022
INO. RAJESH KUMAR CHAWLA

358/2022

CS (COMM.)JCANARA BANK VgSH. RISHI18.04.2022 02.03.2022
INO. SUNIL KUMARICHAWLA

359/2022 [TANWAR

CS (COMM.)JCANARA BANK VSSH. RISHI18.04.2022 £2.03.2022
INO. SUDARSHAN CHAWLA
357/2022
OMP RPS MANAGEMENTMS. RIT ARORA [19.04.2022 07.05.202
COMM- AND CONSULTANCY|
62/2022 PVT LTD V§

MONEYWISE

FINANCIAL SERVICES

PVT. LTD.
EX- U.P. STATHEMS. SMRITI19.04.2022 07.04.2022
COMM14/20HANDLOOM CHURIWAL
2P CORPORATION V§

UNION OH

INDIATHROUGH

DIRECTORATE

GENERAL OH

ORDNANCE SERVICES
CS (COMM.)M/S UNFREIGHTMS. MAHIMA}20.04.2022 17.03.2022
INO. MOVERS PVT. LTD. V4RATHI

367/2022 |M/S WINSOME YARNS
PVIT LTD LIMITED
AND ANR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS (COMM.)PUNJAB NATIONAIMS. GEETANJLI]21.04.2022 12.04.2022
INO. BANK Vs CHET RAMSHARMA
368/2022 [MEENA
CS (COMM.)S.K. AGARWAL ANDMR. RAJIVR1.04.2022 07.04.2022
INO. CO Vs SUPER DISCOBAKSHI
369/2022  |[SPAT
CS (COMM.)VINAIK UPMANYU,MS. SHILPI21.04.2022 08.04.2022
INO. TRADING AS VINSONMEHTA NANDA
370/2022  [ENTERPRISES Vs

EATBUD FOOD PVT]

LTD
CS (COMM.)PUMA SE Vs ASHOKMS. SHASHI]22.04.2022 £0.04.2022
INO. KUMAR OJHA
373/2022
CS (COMM.)CANARA BANK VYMR. 22.04.2022 18.04.2022
INO. FEDELITY YUDHISHTER
374/2022  [INFRASTRUCTURE SHARMA

DEVELOPEMENT PVT]

LTD
CS (COMM.)MR. GULSHAN VERMA|SH. ADITYAl23.04.2022 04.04.2022
INO. Vs MR. SANJAY[TREHAN
373/2022  |[SAREEN
CS (COMM.)JPRAKASH MASALA COMR. VIPIN|25.04.2022 04.03.2022
INO. PVT LTD Vs BHARAT|ICHAUDHARY
378/2022  [FOOD AND|

BEVERAGES PVT LTD




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS (COMM.)M/S PRAKASHMR. VIPIN|25.04.2022 04.03.2022
INO. IMASALA CO. PVT. LTDJCHAUDHARY
377/2022 Vs M/S NANAJIT
INAMKEEN UDYO(
PVT LTD AND ORS
CS (COMM.)JFOSROC CHEMICALSSH. KAPIIf28.04.2022 10.02.2022
INO. INDIA PRIVATE LTDJRUSTAGI
385/2022 |[Vs N.S. CONCRETES
PVT LTD
OMP [FOSROC CHEMICALSSH. VEERU PAL [28.04.2022 23.10.2021
COMM- INDIA PRIVATE LTD|
68/2022 Vs N.S. CONCRETES
PVT LTD
CS (COMM.)HT MEDIA LTD Vs NACSH. PUNEET]28.04.2022 23.04.2022
INO. ADVERTISING INDIABAJAJ
384/2022 |PRIVATE LIMITED
CS (COMM.)DAGA TRADING|SH. SANJAY[]29.04.2022 16.04.2022
INO. COMAPNY PRIVATEHKUMAR
389/2022 |[LIMITED Vs CSM|
[ECOGREENS
INFRASTRUCTURES
PVT LTD
11 [SH. SANJIV JAIN,/NEW DELHI |[CS AMOL SETHI VIGAGAN 01-04-2022 17-12-2021
IDISTRICT JUDGH COMM)/31 [MASTER CAPITALJKATARIA(P),
(COMMERCIAL /2022 SERVICES LTD
COURT)-03
CS GRAPHX f(P), 01-04-2022 £9-03-2022
COMM)/31 [TECHSTUDIO PVT LTD|
8/2022 Vs NETWORK 18
IMEDIA AND
INVESTMENT LTD
CS WESTEND GREENh(P), 01-04-2022 09-03-2022
COMM)/31 [FARMS SOCIETY V§
6/2022 MANU




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CS WESTEND GREEN;j(P), 01-04-2022 £0-03-2022
COMM)/31 [FARMS SOCIETY V§
3/2022 PRATYUSH KANTH
OMP VIJAY SINGH SUNDAJUDAY 04-04-2022 01-04-2022
COMM)/54 [Vs METSO INDIA PVIT|ICHAUHAAN(P),
2022 LTD
CS ADVANI AND CO VYAZRA 04-04-2022 29-03-2022
COMM)/32 [MAN INDUSTRIES REHMAN(P),
/2022
CS PERFECT IMPACT|Deepak 04-04-2022 23-03-2022
COMM)/32 [DESIGNING AND{Sharma(P),
6/2022 PRINTING PVT LTD Vg

COROMONDEL

AGRICO PVT LTD
OMP RAJIV GANDHIKapil Kumar(P), |05-04-2022 02-04-2022
COMM)/55 [INATIONAL
2022 MATRICULATION

HIGHER SECONDARY|

SCHOOL Vs M/S EDU|

SMART SERVICE PVT]
CS AXIS BANK LTD VgRahul 06-04-2022 27-09-2021
COMM)/32 [CHANDER SHEKHARIChauhan(P),
0/2022 AND ANR
CS THE  AIR CARGOMUDIT 07-04-2022 04-04-2022
COMM)/33 JAGENTS ASSOCIATION|GUPTA(P),
/2022 OF INDIA Vs M/§

DAGA AIR AGENTS
CS BRITISH MOTOR CARNishtha 07-04-2022 25-03-2022
COMM)/33 [COMPANY 1934 PVT|Ganesh(P),
2/2022 LTD Vs TRIVEN]

MOTOR STORE
CS I BROAD ZVISHWENDRA [07-04-2022 130-03-2022
COMM)/33 [COMMUNICATION VERMA(P),
/2022 PVT LTD Vs XRBIA

MIRTH PROPERTIES

LLP
CS SAS ENGINEERINGMani Solanki(P), [p7-04-2022 £5-03-2022
COMM)/33 [PPRODUCTS Vs M/S
3/2022 PRIMA TELECOM|

LIMITED ANDy

OTHERS




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CS ADD MARKDEVESH 07-04-2022 31-03-2022
COMM)/33 [COMMUNICATION VYKUMAR
5/2022 PRADEEP KHANNA  |[MISHRA(P),
CS PUMA SE Vs MADAAN|Shashi Pratapfi1-04-2022 02-03-2022
COMM)/33 [TRADERS Ojha(P),
7/2022
CS M /S GAURIKI(P), 11-04-2022 02-03-2022
COMM)/33 [ENTERPRISES Vs
8/2022 VARUN PURI
CS GAURAV CHHIBBERSHUBHI 11-04-2022 02-03-2022
COMM)/33 [Vs SINGAPORESINGH(P),
0/2022 AIRLINES LIMITED
CS M/S AHUJA BUILDERSShivam 12-04-2022 28-03-2022
COMM)/34 Vs M/S AIMS GOLKMalhotra(P),
2/2022 TOWN DEVELOPERS

PVT LTD
CS RAKESH MALIK VYRAJIV 12-04-2022 31-03-2022
COMM)/34 [KARVY STOCKBAKSHI(P),
3/2022 BROKING LTD
OMP KAMARAJ MAYIL 12-04-2022 08-04-2022
COMM)/57 [MATRICULATION SAMY.K(P),
2022 HIGHER SECONDARY]|

SCHOOL Vs EDU

SMART SERVICES PVT|

LTD
OMP UNION OF INDIA VgKamal Rattanji2-04-2022 07-04-2022
COMM)/58 INEHAL ENTERPRISES [Digpaul(P),
2022
OMP KAMARAJ IMAYIL 12-04-2022 08-04-2022
COMM)/59 [MATRICULATION SAMY.K(P),
2022 SPECIAL SCHOOL V¥{

EDU SMART SERVICES

PVT LTD
CS COMPUTECH Ritesh Khatri(P), [13-04-2022 ©3-03-2022
COMM)/34 [SYSTEMS Vs UJAAS
/2022 ENERGY LIMITED




District

CS
COMM)/34
6/2022

ARTEK SURFIN|GINNI(P),

Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

16-04-2022  [29-03-2022
CHEMCIALS LTD V§{

ARUN KUMAR BAGGA

CS RAJASTHAN MUKESH 16-04-2022 14-02-2022
COMM)/34 JANTIBIOTICS LTD VYKUMAR
/2022 INITYAM PHARMA SINHA(P),
CS CANARA BANK V9RISHI 16-04-2022 22-03-2022
COMM)/34 [ARUN KUMAR CHAWLA(P),
7/2022
CS CANARA BANK VgRISHI 16-04-2022 22-03-2022
COMM)/34 [ANIL KUO PRASAD CHAWLA(P),
8/2022
CS CANARA BANK V9RISHI 16-04-2022 16-03-2022
COMM)/35 [KAMAL SINGH NEGI [CHAWLA(P),
0/2022
CS M/S PRAKASH|VIPIN KUMARN6-04-2022 04-03-2022
COMM)/35 [MASALA CO PVT LTDICHAUDHARY(P)
/2022 Vs ASTRON|

MULTIGRAIN

PRIVATE LTD
CS [UNION BANK OFSHAGUN 18-04-2022 30-03-2022
COMM)/35 [INDIA Vs SURESHBHARGAVA(P),
/2022 KUMAR
CS PUMA SE Vs JSShashi Pratapf19-04-2022 £0-03-2022
COMM)/36 [FASHION MART Ojha(P),
/2022
CS GOLDMEDAL Shravan 20-04-2022 08-04-2022
COMM)/36 [ELECTRICALS Bansal(P),
5/2022 PRIVATE LIMITED Vs

PARI ENTERPRISES
CS SANJEET SHARMA VSSATISH 20-04-2022 4-02-2022
COMM)/36 |ADS CIVIL ANDIKUMAR(P),
/2022 INTERIOR PVT LTD




District

Case No.

CS

Petitioner Name VSAdvocate
Respondent Name

IKAPIL ELECTRIC CO

Date

ofDate of

Registration Payment

22-04-2022

Court Fees

02-03-2022

e-
(0}

LTD

COMM)/37 [Vs RADICONARORA(P),
/2022 INFRASTRUCTURE

AND HOUSING P

LTD AND ORS
CS UNION  BANK O};I OHTAS 23-04-2022 20-04-2022
COMM)/37 [INDIA Vs M/SKUMAR
5/2022 SPCREATION JAJORIA(P),
OMP UNION OF INDIA VgSaurav singhl23-04-2022 20-04-2022
COMM)/65 [MB RUBBER PVT LTD [yadav(P),
2022
OMP SANJEEV KUMARVIPUL 25-04-2022 20-04-2022
COMM)/66 [YADAV Vs AXIS BANKIKUMAR(P),
2022 LTD
CS PUNJAB NATIONALSunil Kumar(P), [27-04-2022 08-04-2022
COMM)/38 BANK Vs SEEMA
/2022 AGGARWAL
Counter CONDOR AIRANIRUDDHA 28-04-2022 12-04-2022
Claim/13/20[SERVICES PVT LTD V§PURUSHOTHAM|
02 GOPAL DAS ESTATES(P),

AND HOUSING PVT

LTD
CS M/S FORSOUKAPIL 28-04-2022 10-02-2021
COMM)/38 [CHEMICALS INDIARUSTAGI(P),
3/2022 PVT LTD Vs M/S NS

CONCRETE

SOLUTIONS PVT LTD
OMP KARBI ANGLONG|Veeru pal(P), 28-04-2022 25-04-2022
COMM)/67 [AUTONOMOUS
2022 COUNCIL Vs WAPCOS

L.TD
CS M/S NORTHERNSSANJAY 29-04-2022 16-04-2022
COMM)/38 [STEEL AND GENERALKUMAR(P),
7/2022 MILLS PVT LTD Vs

INEENA SHARMA
CS M/S INTERARCH]|Kajal Kumari(P), [29-04-2022 27-10-2021
COMM)/38 [BUILDING PRODUCTS|
8/2022 PVT LTD Vs M/S

ALLIED NIPPON PVT|




2 SH. PREM KUMAR
HARTWAL
ISTRICT JUDGE
COMMERCIAL
OURT)-01

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

13 [SH. VINAY KUMAR|

NA, dISTRICT]
JUDGE(COMMERCI
AL COURT)-03

SOUTH

CS(COMM)/ [KRBL Ltd Vs. Lekh RajK.G. Bansal 02.04.2022  [28.03.2022
024/22 International & Anr.
CS(COMM)/ [RPRP & Associates Vs|Pankaj Gupta 18.04.2022 08.03.2022
245/22 MAG Filters &

Equiptments Pvt Ltd
CS(COMM)/ [ICICI Bank Ltd VsC Parkash 21.04.2022 26.02.2022
255/22 Shakti Rastogi
CS(COMM)/ [ICICI Bank Ltd Vs/|C Parkash 21.04.2022 24.02.2022
256/22 Hemanshu Sharma
CS(COMM)/ [ICICI Bank Ltd Vs/|C Parkash 21.04.2022 24.02.2022
257/22 Product Players & Ors.
CS(COMM)/ [ICICI Bank Ltd VsC Parkash 21.04.2022 24.02.2022
258/22 Debendra Kumar Rath
CS(COMM)/ [ICICI Bank Ltd VsC Parkash 21.04.2022 24.02.2022
259/22 Surender Kuma

Aggarwal
CS(COMM)/ [Noxell Corporation andK.G. Bansal 02.04.2022 16.04.2022
269/22 ANT. Vs. Bennet

Coleman and Company

Ltd
CS(COMM)/ [Metro Life Styles IndiaAshim Sridhar [27.04.2022 £20.04.2022
282/22 Pvt. Ltd. Vs. Yes Bank

Ltd.




4 [VACANT COURT OH

LD,

District

SOUTH-EAST

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

i5 VACANT COURT OH
MS. RAJ RANI
MITRA, DISTRICT]
JUDGE (COMM-02),

SOUTH EAST]
DISTRICT, SAKET
ICOURTS, NEW
DELHI

SOUTH-EAST

CS IMRJ STEELS PRIVATERISHI 02-04-2022 03-03-2022
(COMM)/31 [LIMITED Vs  M/SISEHGAL(P),
0/2022 DEWAN CHAND|

THROUGH ITS

PARTNERS
CS SSIPL. LIFESTYLE PVTIIMAN ABBAS|02-04-2022 02-03-2022
(COMM)/32 [LTD VSNAQVI(P),
1/2022 VISHWANANDA

KATHAVEERANAHALL

1 VIDYA AND OTHERS
CS PUNJAB  NATIONALSURUCHI 02-04-2022  [22-03-2022
(COMM)/32 [BANK Vs SUNILKUMARI(P),
0/2022 RAWAT
CS ISSGF INDIA PVT LTD{Sajal Jain(P), 04-04-2022 20-07-2021
(COMM)/33 [Vs LLOYD|
2/2022 INSULATION  INDIA

LTD
CS HOUSING KARNAIL 04-04-2022 04-03-2022
(COMM)/32 [DEVELOPMENT SINGH(P),
9/2022 [FINANCE

ICORPORATION LTD Vg

VINEET KUMAR

SINGH
CS M/S IMPEX SERVICESIK.V. 04-04-2022 03-01-2022
(COMM)/33 [INDIA PRIVATE BALAKRISHNAN|
1/2022 LIMITED Vs M/S DBA|(P),

[ENTERPRISES LLP
CS PARAMOUNT BHUVANESH 04-04-2022 22-03-2022
(COMM)/33 [SURGIMED LTD VS[SEHGAL(P),
0/2022 BHAVYAM PHARMACY|

PVT LTD
CS MS MEENU SHARMAJS.K. 05-04-2022 IN/A
(COMM)/33 [(PROP OF M/S|SRIVASTAVA
K/2022 IMSENTERPRISES) Vs

ININE CAFFE )

HOSPITALITY

SERVICES PVT LTD




Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS M/S MAJA HEALTHJASPREET 06-04-2022 08-03-2022
(COMM)/33 [CARE DIVISION VSSINGH(P),
6/2022 M/S HAPAG LLOYD|

INDIA PVT LTD

THROUGH ITS

DIRECTORS
CS DRHL INDIAE\(H Klo6-04-2022 25-03-2022
(COMM)/33 ISERVICES PVT LTD VS{MUKHIJA(P),
5/2022 M/S JAKS

INTERNATIONAL AND

ANR
CS SANTOSH KUMARI VSINITIN GARG(P), |06-04-2022 21-03-2022
(COMM)/33 [VARDHMAN
7/2022 PROPERTIES LIMITED
CS IPARAMOUNT BHUVANESH |07-04-2022 31-03-2022
(COMM)/34 [SURGIMED LTD VS[SEHGAL(P),
7/2022 SANJAY KUMAR

SHARMA (PROP OH

SIDDHI VINAYAK]

SALES)
CS THE NAINITAL BANKIMANOJ 07-04-2022 25-03-2022
(COMM)/34 [LIMITED Vs RENUKUMAR(P),
6/2022 KALRA
CS BANWARI GINODIA VsiSHIVOM 08-04-2022 29-03-2022
(COMM)/35 [M/S BOMBAY RAYON|GARG(P),
0/2022 [FASHIONS LTD
CS AXIS BANK LTD VsRahul 08-04-2022  [27-09-2021
(COMM)/35 [SANTOSH KUMAR|Chauhan(P),
1/2022 SINGH
CS [ESP SAFETY PVT LTDHIMANSHU 08-04-2022 10-03-2022
(COMM)/34 |Vs VISHAL KAUSHAL |[GUPTA(P),
9/2022
CS INDIAN OVERSEASIMUNISH 08-04-2022 131-03-2022
(COMM)/34 [BANK Vs UMA|CHANDER
8/2022 IPRAKASH JOSHI(P),
CS MR TITU KUMAR @manoj mittal(P), [11-04-2022 29-03-2022
(COMM)/35 [TITOO KUMAR
2/2022 IPROPRIETOR OF M/S

VB COMPUTERS Vs

ZIA INFRA

IENGINEERING PVT]




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CS M/S McCOY|JABHISHEK 12-04-2022 04-04-2022
(COMM)/35 [SILICONES LTD VsJAGGARWAL(P),
3/2022 M/S PROFENSTER

INDIA LIMITED
CS IMRS NISHI GUPTAJABHISHEK 12-04-2022 07-04-2022
(COMM)/35 [PROPRIETOR OF M/S|AGGARWAL(P),
4/2022 ANCHIT MARKETING

IASSOCIATES Vs M/S

GH PRINTS PVT LTD
CS INDRA PRAKASHISUMAN 13-04-2022 28-03-2022
(COMM)/35 [PATHAK Vs WAPCOS|GUPTA(P),
7/2022 AND NPCC LTD ( A

GOVT OF INDIA|

[ENTERPRISES)
CS M/S E S ELECTRICALSRAJEEV KUMARf13-04-2022 16-03-2022
(COMM)/35 [SWITCHGEARS AND[TEWARI(P),
6/2022 CONTROLS P LTD Vg

SH AMAR SINGH

PROP OF M/S AMA

IELECTRIC CO
CS AXIS BANK LTD VsRahul 13-04-2022 27-09-2021
(COMM)/35 [SANDEEP KUMAR|Chauhan(P),
5/2022 SAINI
CS STATE BANK OF INDIA[VARUN 16-04-2022 IN/A
(COMM)/36 [Vs VIKAS JASMERA CHANDIOK(P),
1/2022
CS STATE BANK OF INDIA[VARUN 16-04-2022 IN/A
(COMM)/36 [Vs ARVIND SINGH CHANDIOK(P),
0/2022
CS BERGER PAINTSRohit Kumar(P), [16-04-2022 23-12-2021
(COMM)/35 [INDIA LTD Vs M/S
8/2022 RUDRA BUILDWELL

INFRA PVT LTD
CS BERGER PAINTS|Rohit Kumar(P), [16-04-2022 24-12-2021
(COMM)/35 [INDIA LTD Vs
9/2022 CHANDRASHEKHAR

[PROP OF LALANA

[ENTERPRISES
CS PUNJAB  NATIONAILjSheepali 18-04-2022 28-03-2022
(COMM)/36 [BANK Vs  SAZIA[Patial(P),
4/2022 JAVEED




District

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS M/S TSG ASHTECHMOHIT 18-04-2022 11-04-2022
(COMM)/36 [MOVERS PVT LTD VS[KUMAR(P),
2/2022 M/S UNIQUE INDIA

[ENTERPRISES  PROP|

SH RAJESH KUMAR
CS PUNJAB  NATIONALJSheepali 18-04-2022 08-04-2022
(COMM)/36 BANK Vs SABINA [Patial(P),
3/2022 GUPTA
CS M/S SHARMA BOOKSHARISH KUMAR19-04-2022 22-03-2022
(COMM)/36 [INTERNATIONAL PVTIGARG(P),
0/2022 LTD Vs M/S

IMAHARISHI  PUBLIC|

SCHOOL
CS M/S ARTHEONM%\,/IAKSHAY 190-04-2022 13-01-2022
(COMM)/36 [ELECTRONIC PVT LTDMANGLA(P),
8/2022 Vs M/S LENSKART]

SOLUTIONS PVT LTD
CS M/S SUKRITISAURABH 20-04-2022  |30-03-2022
(COMM)/37 [CONSTRUCTIONS UPADHYAY(P),
2/2022 (THROUGH ITS SOLE

PROPRIETOR MR

SURENDER SINGH) Vs

AHLUWALIA
CS INTEGRIS HEALTH]|Sakshi 20-04-2022  [18-02-2022
(COMM)/37 [PVT LTDTHROUGH[Mehley(P),
0/2022 TS AUTHORISED|

REPRESENTATIVE Vs

M/S P M MEDICARE

AND ORS
CS M/S GULSHAN LAMEEARVIND 20-04-2022 08-04-2022
(COMM)/37 [PACK PVT LTD Vs M/S[KUMAR(P),
1/2022 I[EUROLIFE  HEALTH

CARE PVT LTD
CS SHREE BABA[MD. ABSAR|21-04-2022 13-04-2022
(COMM)/38 [SOMNATH LOGISTICSIAHMAD(P),
5/2022 Vs ROOTS COOLING

SYSTEMS PVT LTD
CS IMR SANJAY BANSALVISHAL 22-04-2022 05-04-2022
(COMM)/38 Vs THE ASSISTANTIBANSAL(P),
6/2022 DEVELOPMENT

COMMISSIONER
CS MR SANJAY BANSALVISHAL 22-04-2022 05-04-2022
(COMM)/38 [Vs CENTRAILBANSAL(P),
7/2022 RESEARCH

INSTITUTE FOR JUTE|

IAND ALLIED FIBRES




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate

of e-

Registration Payment o

Court Fees

CS PUNJAB NATIONALMOHAMMAD  [23-04-2022 31-03-2022,25-
(COMM)/38 BANK Vs SHIVIDANISH(P), 11-2021 and 17
8/2022 BATHLA 03-2021
CS ALLAHABAD LAWROUNAK 23-04-2022 07-04-2022
(COMM)/3 IAGENCY Vs AMAZON|NAYAK(P),
89/2022 |RETAIL INDIA|
(TM) [PRIVATE LIMITED|

AND ORS

16 [SH. SANJAY|EAST CS COMMMONTAGE IDEVESH 12-04-2022 05-04-2022

SHARMA-I INO. ENTERPRISES PVT|KUMAR MALAN
116/2022  |[LTD. VS. CANARA
BANK
CS COMM|UNION BANK OHPRIYA RANJAN [27-04-2022 23-04-2022
INO. INDIA VS. M/S
132/2022 |[ASHOKA STATIONARY|
MART
CS COMMEMURON YASH 27-04-2022 21-04-2022
INO. TECHNOLOGIES PVTJCHATURVEDI
131/2022 [LTD. VS. LOHUM
CLEANTECH PVT. LTD.

17 VACANT COURT OFNorth-East EX(COMM)-[KOTAK MAHINDRAIANKUR KATYAL [01.04.2022 COURT  FEES
MS. SARITA| 5/2022 BANK LTD. VS INOT FILED
BIRBAL, DISTRICT DHEERAJ SHARMA
JUDGE,

(COMMERCIAL
COURT)
(w.e.f- 20.07.2021)
OMP(I) [KOTAK MAHINDRATANUJ 07.04.2022 COURT  FEES
COMM)- |BANK LTD. VSAGRAWAL INOT FILED
5/2022 SATENDER SINGH &
OTHERS




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

EX(COMM)-M/S KOGTASHARWAN 11.04.2022 COURT FEES
6/2022 FINANCIAL INDIAKUMAR TIWARI INOT FILED
LTD. VS BADRUL
HASAN KHAN &
OTHERS
EX(COMM)-|I[IFL FINANCE LTD VSSANJEEV 11.04.2022 COURT FEES
7/2022 DEV PLASTIC WORKS |[KUMAR INOT FILED
CS(COMM)- [RATI RAM VS HITACHI[PRASHANT 12.04.2022 COURT FEES
24/2022 PAYMENT SERVICESSHARMA IFILED
PVT LTD OFFLINE
11.02.2022
EX(COMM)-|ADITYA BIRLAAMIT KUMAR  [12.04.2022 COURT FEES
8/2022 FINANCE LIMITED VS INOT FILED
IKABIR SHARMA
CS(COMM)- [TODAY TEA LIMITEDJUDIT TEWARI [13.04.2022 COURT FEES
25/2022 VS MANOJ GARG & FILED
OTHERS OFFLINE
11.04.2022
EX(COMM)-[SH. BITTU VS SH/MUKESH 13.04.2022 COURT FEES
09/2022 BALLI @ BALLI BAGGIKUMAR INOT FILED
WALE
EX(COMM)-|IIFL FINANCE LTD. VSSANJEEV 13.04.2022 COURT FEES
10/2022 KAVIYA FOAM HOUSE [KUMAR INOT FILED




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of e-

Registration Payment o

Court Fees

IMISC DJHTHE BSES YAMUN. 18.04.2022 COURT FEES
03/2022 POWER LTD VSKUMAR INOT FILED
SUDESH
EX(COMM)-|KOTAK MAHINDRAIROHIT BOHRA [18.04.2022 COURT FEES
11/2022 PRIME LIMITED VS INOT FILED
SANOJ KUMAR
EX(COMM)-[TATA CAPITALJSOURAV BAJAJ [18.04.2022 COURT FEES
12/2022 FINANCIAL SERVICH INOT FILED
LTD. VS M/S YASH
MEDICOSREP. BY ITS§
AUTHORISED
SIGNATORYMR
IDARSHAN KUMAR|
PAHUJA AND OTHERS
CS(COMM)- [CANARA BANK VSANSHUMAN £22.04.2022 COURT FEES
26/2022 GAURAV KUMAR ISRIVASTAVA FILED
OFFLINE
18.04.2022
CS(COMM)- [CANARA BANK VS SH/ANSHUMAN 22.04.2022 COURT FEES
27/2022 AJAY SRIVASTAVA FILED
OFFLINE
18.04.2022
CS(COMM)- [CANARA BANK VSANSHUMAN 22.04.2022 COURT FEES
28/2022 KAVITA SRIVASTAVA FILED
OFFLINE
18.04.2022
CS(COMM)- [CANARA BANK VSANSHUMAN £22.04.2022 COURT FEES
29/2022 SUBHADRA SRIVASTAVA FILED
OFFLINE

18.04.2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of e-

Registration Payment o

Court Fees

LTD VS ABHISHEK|
MISHRA

EX(COMM)-|AXIS BANK VS ANIL [RAHUL 19.04.2022 COURT  FEES
13/2022 CHAUHAN INOT FILED
EX(COMM)-{AXIS BANK VSRAHUE 19.04.2022 COURT FEES
14/2022 MADHU CHAUHAN INOT FILED
CS(COMM)- BANK OF BARODA VSUMESH JOSHI [25.04.2022 COURT  FEES
30/2022 DEEPAK GARG [FILED ON|
18.04.2022
CS(COMM)- BANK OF BARODA VSUMESH JOSHI [25.04.2022 COURT FEES
31/2022 SHADMA & 1 OTHERS FILED ON|
18.04.2022
CS(COMM)- [BANK OF BARODA VSUMESH JOSHI |25.04.2022 COURT  FEES
32/2022 MOHD NADEEM IFILED ON|
18.04.2022
CS(COMM)- [HDFC LIMITED VSRAJEEV KUMAR|27.04.2022 COURT  FEES
33/2022 ROHIT SHARMA IFILED ON
17.02.2022
EX(COMM)-|TATA CAPITALLALIT PANDEY [27.04.2022 COURT FEES
15/2022 FINANCIAL SERVICES INOT FILED




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of e-

Registration Payment o

Court Fees

EX(COMM)-|BAJAJ FINANCHKESHAV 27.04.2022 COURT FEES
16/2022 LIMTED VS NEERAJKUMAR INOT FILED
SHARMA
EX(COMM)-|KOTAK MAHINDRAANKUR KATYAL [27.04.2022 COURT FEES
17/2022 BANK VS RAMAKANT] INOT FILED
IDUBEY
EX(COMM)-|TATA CAPITALLALIT PANDEY [28.04.2022 COURT FEES
18/2022 FINANCIAL SERVICH INOT FILED
LTD. VS MOHD|
SHOKEEL
EX(COMM)-|AXIS BANK VS SUMITJATIN ANAND [28.04.2022 COURT FEES
19/2022 KUMAR SHARMA INOT FILED
EX(COMM)-|AXIS BANK VS PAWANJATIN ANAND [|29.04.2022 COURT FEES
00/2022 KASHYAP INOT FILED
EX(COMM)-|AXIS BANK VS RAHUIJJATIN ANAND  [29.04.2022 COURT FEES
21/2022 KUMAR INOT FILED
CS(COMM)- [CANARA BANK VSANKUR £20.04.2022 COURT FEES
34/2022 JAIDEV SINGH AGGARWAL [FILED ON|

27.04.2022




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

[MS. NIVEDITA ANII]
SHARMA

CS M/S EVI FASHION VSSYED WASIHo02-04-2022 01-04-2022
COMM)/24 [SN FASHION HAIDER(P),
/2022
CS S K SHARMA VgdRaj Kumaro2-04-2022 01-04-2022
COMM)/24 [SANJAY JAIN Jain(P),
2/2022
CS SHUBHAM JAIN VdAvadhesh 02-04-2022  [02-04-2022
COMM)/23 RAJENDRA  KUMAR[Kumar(P),
8/2022 AGARWAL
CS M/S NATYANK AGRODEVENDER 08-04-2022 08-04-2022
COMM)/25 [PRIVATE LIMITED VYKUMAR
/2022 STATE BANK OF INDIA|DHIRYAN(P),
CS M/S M SNAGENDRA 11-04-2022 11-04-2022
COMM)/25 [CONTRACTOR Vs EASTIKUMAR
6/2022 DELHI MUNICIPAIJRATHI(P),

CORPORATION
CS RAVI AGGARWAL VsBHARAT 12-04-2022 12-04-2022
COMM)/25 [SHIVAM JAIN ANSH|PRAKASH(P),
0/2022 [FAB 2
CS INITIN TYAGI Vs EASTISATYENDRA 13-04-2022 13-04-2022
COMM)/26 [DELHI MUNICIPAJKUMAR
/2022 CORPORATION SINGH(P),




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CS BANK OF BARODA VYGEETANJALI 18-04-2022 15-04-2022
COMM)/26 [SANDEEP PANCHAL [SHARMA(P),
6/2022
CS PRADEEP KASHYAP V{ 18-04-2022 18-04-2022
COMM)/26 PARAMJEET
5/2022
CS ANIL ARORA VYFAROOQ 18-04-2022 16-04-2022
COMM)/28 [CHAIRMAN CUMAHMED(P),
6/2022 MANAGING
IDIRECTOR AND ORS
CS M/S CF COMPOSITES [SYED AJMAIL}20-04-2022 20-04-2022
COMM)/26 Vs MS STADD TECHHASAN(P),
8/2022 ENGINEERING PVT]
LTD
CS M/S ROHAN BOOKSAMAMA 20-04-2022 20-04-2022
COMM)/26 [COMPANY PVT LTD VSSUHAIL(P),
0/2022 UNIQUE BROTHERS
BOKARO ORS
CS PUNJAB NATIONALJOMPRAKASH  |20-04-2022 18-04-2022
COMM)/27 BANK Vs M/S SHRIPAHUJA(P),
/2022 SHYAM ELECTRONICS
CS K S AGGARWAL VSSATYENDRA 20-04-2022 20-04-2022
COMM)/27 [EAST DELHIKUMAR
/2022 MUNICIPAL SINGH(P),
CORPORATION




District

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS INARENDER KUMAR VSSATYENDRA 21-04-2022 18-04-2022
COMM)/28 [EAST DELHIKUMAR
/2022 MUNICIPAL SINGH(P),

CORPORATION
CS M/S RICH BAKERS V§DHARMENDRA [21-04-2022 £1-04-2022
COMM)/28 [ARIF KHAN TRADINGKUMAR
3/2022 AS M/S N M FOODS YADAV(P),
CS INARENDER KUMAR VSSATYENDRA 23-04-2022 10-04-2022
COMM)/28 [EAST DELHIKUMAR
8/2022 MUNICIPAL SINGH(P),

CORPORATION
CS INARENDER KUMAR VSSATYENDRA 23-04-2022 23-04-2022
COMM)/28 [EAST DELHIKUMAR
0/2022 MUNICIPAL SINGH(P),

CORPORATION
CS INARENDER KUMAR VSSATYENDRA 23-04-2022 10-04-2022
COMM)/28 [EAST DELHIKUMAR
7/2022 MUNICIPAL SINGH(P),

CORPORATION
CS MAMAN CHAND VSDEEPAK 27-04-2022 27-04-2022
COMM)/29 [EAST DELHIVUTTSYA(P),
/2022 MUNICIPAL CORP|

THROUGH ITS

EXECUTIVE

ENGINEER M III
CS UNION BANK  OKPRIYA 28-04-2022  [25-04-2022
COMM)/29 [INDIA Vs SATHRANJAN(P),
8/2022 HUSSAIN




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CS
COMM)/29
0/2022

UNION BANK OK
INDIA Vs MS GEETIKA|

KAIM

IPRIYA
RANJAN(P),

28-04-2022

b5-04-2022

1o

MS. SUKHVINDER|
IKAUR

SHAHDARA

LTD

CS SK SYSTEMS PVT LTDIADITYA 02-04-2022 £3.03.2022
COMM)/24 [Vs v 4TREHAN(P),
5/2022 INFRASTRUCTURE

PVT LTD
CS PAWAN ENTERPRISESPRITIKA 02-04-2022 £9.03.2022
COMM)/24 [THROUGH ITSSACHDEV(P),
/2022 PROPRIETOR PAW.

KUMAR  JAIN \%

GUPTA JI GARMENT

THROUGH IT.

PROPRIETOR  VIKA

GUPTA
CS PAWAN ENTERPRISESPRITIKA 02-04-2022  [29.03.2022
COMM)/24 [THROUGH ITSSACHDEV(P),
3/2022 PROPRIETOR V§

LAXMAN GUPTA
CS M/S GAYATRINARINDER 04-04-2022  [16.03.2022
COMM)/24 [HOSIERY Vs D{Z\%EUMAR
7/2022 SHREE  GANESH HAMBRI(P),

SALES
CS M/S VPREALTORS PVT|VIDIT 05-04-2022 04.04.2022
COMM)/24 |LTD Vs INDIABULLSGUPTA(P),
0/2022 HOUSING  FINANCH




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CS

ABHISHEK

05-04-2022

M/S BERRY COTTS

21.03.2022

7/2022

COMM)/24 [PRIVATE LIMITED VYMALHOTRA(P),
8/2022 SHREE JAI GURUDEV

TEXTILE AGENCY
CS SURENDER  KUMARPhinnoo Prasadjo7-04-2022 4.04.2022
COMM)/25 [PRO MR TRADERS VsGupta(P),
0/2022 VISHAL GUPTA S/O

OMINDER KUMAR

PRO VISHAL

TEXTILES
CS SHYAM PRAKASH|RAVI 08-04-2022 16.12.2021
COMM)/25 [GOEL SHARMA(P),
2/2022 PROP OF M/S

INISHANT

COLLECTION V§

SANJAY N PAMNANI
CS SOURAV BANSAL V4VIPIN 08-04-2022 06.04.2022
COMM)/25 [PS SPORTS THROUGH|DILAWARI(P),
/2022 TS PROPRIETOR|

SHANTI BAMORYA
CS [KAPOORI CHITSANKIT 08-04-2022  [05.04.2022
COMM)/25 [PRIVATE LIMITED VYGUPTA(P),
3/2022 RAJ KUMAR SINGH

AND OTHERS
CS ADIDAS AG Vs ASHOKAASTHA 11-04-2022 05.04.2022
COMM)/25 [KUMAR SHARMA(P),




District

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

COMM)/27
2/2022

MUKESH SETHIA

KUMAR(P),

CS VEEKAY ELECTRICALSNITIN GARG(P), 16-04-2022 04.04.2022
COMM)/26 [Vs SHRI SHYAM|

/2022 ENTERPRISES

CS INITIN TYAGI Vs EASTISATYENDRA 16-04-2022 12.04.2022
COMM)/26 [DELHI MUNICIPAJKUMAR

/2022 CORPORATION SINGH(P),

CS AADI POLYMERS PVT|Aditya Jain(P), [18-04-2022 £9.04.2022
COMM)/26 [LTD Vs COMFORT|

3/2022 EVER

CS JAI DURGA TRADERSAditya Jain(P), [18-04-2022 £20.04.2022
COMM)/26 [PVT LTD Vs DRISH]

/2022 EMBROIDERY

CS INITIN ENTERPRISESAditya Jain(P), [19-04-2022 20.04.2022
COMM)/26 [Vs PINKY PARI

7/2022

CS ASHISH MUNDHRA V4gMUKESH 20-04-2022 £7.12.2021




Date ofDate of e-
Registration Payment o
Court Fees

Petitioner Name VSAdvocate
Respondent Name

District

CORPORATION

CS INITIN TYAGI Vs EASTISATYENDRA 20-04-2022 12.04.2022
COMM)/27 [DELHI MUNICIPAIJKUMAR
5/2022 CORPORATION SINGH(P),
CS PUNJAB NATIONALJOMPRAKASH  |20-04-2022 18.04.2022
COMM)/27 [BANK Vs CHARDIPAHUJA(P),
6/2022 IKALA CREATIONS

THROUGH ITS

PROPRIETOR SH]

IKIRAT SINGH GILL
CS RAJEEV  GUPTA VSSATYENDRA 20-04-2022 12.04.2022
COMM)/27 [EAST DELHIKUMAR
3/2022 IMUNICIPAL SINGH(P),

CORPORATION
CS INARENDER KUMAR VSSATYENDRA 20-04-2022 13.04.2022
COMM)/27 [EAST DELHIKUMAR
/2022 MUNICIPAL SINGH(P),

CORPORATION
CS INARENDER KUMAR VSSATYENDRA 21-04-2022 13.04.2022
COMM)/27 [EAST DELHIKUMAR
0/2022 MUNICIPAL SINGH(P),

CORPORATION
CS INARENDER KUMAR VSSATYENDRA 21-04-2022 13.04.2022
COMM)/28 [EAST DELHIKUMAR
2/2022 IMUNICIPAL SINGH(P),




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

e-
(0}

CS ANIL KUMAR GOYAIYKAMAL 21-04-2022 09.02.2022
COMM)/28 [Vs GURU PRASHAD [MEHTA(P),
0/2022
CS MS JAY AMBAYAnkur(P), £21-04-2022 19.04.202
COMM)/28 [INDUSTRIES Vs MS
/2022 DEEP JYOTI

ELECTRICAL DECOR
CS BANK OF BARODA VS§RAJESH KUMAR21-04-2022 05.04.2022
COMM)/27 JEETU MALHOTRA  [TTWARI(P),
7/2022
CS BANK OF BARODA VYRAJESH KUMAR21-04-2022 05.04.2022
COMM)/27 [SARITA BEGWANI TIWARI(P),
8/2022
CS PUNJAB  NATIONAIBijaya Mohanf22-04-2022  [12.04.2022
COMM)/28 BANK Vs HRL AND COiGoswami(P),
5/2022 AND ANR
CS DHANANJAY DIXIT V4GARVIT 25-04-2022 30.03.2022
COMM)/29 [RUDAL SINGH VINAYAK(P),
/2022




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS SUNIL KUMARIpankaj(P), £5-04-2022 £21.04.2022
COMM)/29 BANSAL
2/2022 PROP ANUSHKA|

OVERSEAS Vs SUNIT

KUMAR JAIN

PROP PARSVNATH]|

ENTERPRISES
CS [LATA DEVI Vs SHVIDIT 5-04-2022 £22.04.2022
COMM)/29 [NAVEEN KUMAR|GUPTA(P),

0/2022 SHARMA

CS MS ARUNA GUPTA VISHAL 27-04-2022 13.04.2022
COMM)/29 [SOLE PROPRIETOR[KHATTAR(P),
3/2022 M/S AKG

ENTERPRISES Vs M/S
SHIV PRIYA CABELS
PVT LTD THROUGH]

ITS DIRECTORS
CS RAVI GUPTA VYSAMRIDHI(P), [28-04-2022 26.04.2022
COMM)/30 [ENGLISH PREMIUM
2/2022
CS BANK OF BARODA VYRAJESH KUMARI|28-04-2022 18.04.2022
COMM)/30 [SATYENDRA KUMARTIWARI(P),
/2022 DHALL
CS BANK OF BARODA V§RAJESH KUMARI28-04-2022 18.04.2022

COMM)/30 [DEEPALI CHAWALA  [TTWARI(P),
0/2022




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS VERSHA BATLAHEMANT 28-04-2022 05.04.2022
COMM)/30 [PROPRIETOR OHGOEL(P),

/2022 TANU PRAKASHAN V5
SARAVJEET  ARORA

PROPRIETOR OR
KHALSA AGENCY
CS VIRENDER SINGH V4A C Singhal(P), [28-04-2022 17.02.2022

COMM)/30 [M/S AIRPLAZA RETAIL
3/2022 HOLDINGS PVTLTD

20 [VACANT COURT OFNorth-West [230/22 VISHAL PIPES LTD VSVIKRAM KR 02.04.22 8.03.22
SH. VINOD KUMAR|| JAIN ENG WORKS
DISTRICT JUDGE
(COMMERCIAL)
031/22 KAMAL  AGGARWAIJSAURABH 02.04.22 07.01.22

VS DREAMCHART INCJTYAGI

p32/22 KAMAL  AGGARWAISAURABH 2.04.22 7.01.22
VS  COPRISE  FINJTYAGI
SERVICE

033/22 ANJILA  AGGARWAISAURABH 02.04.22 07.01.22
VS  COPRISE  FIN[TYAGI
SERVICE

£34/22 SUMAN KANAK SEEDSANJEEV 05.04.22 22.03.22
P LTD VS MANGAIAGGARWAL
SINGH

235/22 INIKKU RAM VSRITESH GUPTA |05.04.22 04.04.22
CHARVI CREATION P
L.TD

236/22 ASHUTOSH SAJJAN[SANJAY 05.04.22 130.03.22
AGG VS  CAPTAINNAGGARWAL
STEEL

037/22 BHAGAT IDILIP KR 05.04.22 £24.03.22
ENTERPRISES V§
AAHAN PHARMA

239/22 STB TECHNOLOGIESYJ J TYAGI 08.04.22 130.03.22
VS MAHENDRA|
ELECTRONICS




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

040/22 STB TECHNOLOGIES [J J TYAGI 08.04.22
VS B R TRADERS

30.03.22

241/22 STB TECHNOLOGIES [J J TYAGI 08.04.22 130.03.22
VS PRIYA|
ELECTRONICS

42/22 STB TECHNOLOGIES [J J TYAGI 08.04.22 130.03.22
VS  ARABIAN GEN
TRADERS

043/22 STB TECHNOLOGIES |J J TYAGI 08.04.22 130.03.22
VS SATI TRADING

44/22 STB TECHNOLOGIES [J J TYAGI 08.04.22 130.03.22
VS AFTAB CABLE

045/22 STB TECHNOLOGIES [J J TYAGI 08.04.22 30.03.22
VS CABLE NEW MEDIA
P LTD

246/22 STB TECHNOLOGIES }J J TYAGI 08.04.22 30.03.22
VS SRISTI CABLE

247/22 STB TECHNOLOGIES [J J TYAGI 08.04.22 30.03.22
VS SUNDER DIGTAL
CABLE

048/22 STB TECHNOLOGIES [J J TYAGI 08.04.22 30.03.22
VS DHUBRI CABLE TV

249/22 ICICI HOME FIN VSSHIV 11.04.22 130.03.22
AYUSH KR GARG

250/22 HITECH PIPES LTD VSRAHUL 08.04.22 02.02.22
ANIL SRIVASTAV SHARMA

051/22 IPARAS PACKAGING VSARUN SANJAY [12.04.22 02.02.22
VOLVO WHITE PAINTS

p52/22 BANK OF BARODA VSAATREYA 23.04.22 22.02.22
PARVEEN KR JAIN SINGH




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name

Registration Payment o
Court Fees

253/22

HEMANT GROVER

16.04.22

GAURAV GUPTA

12.11.21

254/22

SHREE KARNAGAR|
TEXTILES VS ASHOK|
BAG

U K SINGHAL

>3.04.22

18.04.22

259/22

MITTAL POLYMER
INDIA VS PATEL
FOOTWEAR

RAJNEESH
GAUTAM

18.04.22

13.04.22

58/22

MITTAL POLYMER
INDIA VS R R AGENCY|

RAJNEESH
GAUTAM

18.04.22

13.04.22

257/22

DELIGHT
FILTERATION P LTD
VS BLUE MOUNT

RAKHI

18.04.22

08.04.22

056/22

DELIGHT
FILTERATION P LTD|
VS SIRI MARKETING

[RAKHI

18.04.22

08.04.22

255/22

INDU WAHI V§
RITESH HANDA

A ALAM

18.04.22

12.04.22

262/22

PUNJAB  NATIONAL
ANK VS  PRANAV|
JASHNANI

INITIN GARG

05.04.22

03.03.22

260/22

PUNJAB  NATIONAL
ANK VS DHEERAJ|
GARG

INITIN GARG

25.04.22

23.03.22

261/22

PUNJAB  NATIONAL
ANK VS HRIDYA
JASHNANI

INITIN GARG

05.04.22

3.03.22

065/22

S K PLAST VS. PARAS
TYPE FOUNDARY

VIKAS SAGWAN

10.04.22

12.04.22

269/22

M/S WONDER]

COATINGS LTD. VS,
M /S VIAP CONCERN

PRAKASH

CHEMICALS &ICHAND

KAPOOR

0.04.22

£26.02.21

067/22

M/S JAY KAY]
ENTERPRISES VS|
SHRI ~SATYA  BIR
SINGH

PAWAN
KAPOOR

20.04.22

13.04.22




District Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

70/22 BHARAT BHUSHANANUJ JAIN 21.04.22 18.04.22
SINGHAL VS|
SAURABH KUMAR

72/22 INARESH KUMAR VS/RAKESH 130.04.22 04.04.22
MD. TUFAIL KUMAR

073/22 PRAMOD KUMARISYNERGY £5.04.22 £21.04.22
MATHUR VS. MARTIN[LEGAL
INTERNATIONAL

077/22 VEDIKA AGGARWAILR. P. TYAGI 26.04.22 07.01.22
VS. CAPRISE  FIN|
SERVICE & ORS.

076/22 VEDIKA AGGARWAILR. P. TYAGI 26.04.22 07.01.22
VS. DRAMCHART INC|
& ORS.

280/22 SRG METAL CRAFTS PJYOGESH 27.04.22 20.04.22
LTD. VS. MCGEO[KUMAR VERMA
INDUSTRIES

281/22 SAMSONITE  SOUTHBHARAT GUPTA [27.04.22 25.04.22
ASIA P. LTD. VS|
ASHOK KUMAR

279/22 MINDA INDUSTRIESSIMRANJIT 26.04.22 25.04.22
LTD. VS. SHRISINGH
PERFECT AUTO
PRODUCT

287/22 M/S MAHAJANANISH SARNA [28.04.22 18.04.22
INTERNATIONAL VS,
M/S ACE INDIA

286/22 INFERNO HOLIDAYSRAHUL 28.04.22 15.04.22
VS. JETSERVEMANGLA
AVIATION P. LTD.

085/22 M/S JRYVIJAY MISHRA [28.04.22 26.04.22
INFRASTRUCTURE VS|
M/S HYRDROAIR
TECTONICS PCD LTD.

283/22 M/S  SEVEN  SEASG. G. GUPTA 28.04.22 26.04.22
BEAUTY PRODUCTS
VS. M/S AROCHEM
RATLAM P. LTD.

088/22 ICICI BANK VS|KUSHAL 04.05.22 23.02.22
JANGBOBO TOURKUMAR
INDIA P. LTD.




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

OFB TECH P. LTD. VS|
DIT FRESH FOODS |
LTD.

Date

ofDate of

Registration Payment

Court Fees

(S
O

21 |MS. BARKHA North INIL
GUPTA, DJ(COMM)
22 (SH. GURDEEPSOUTH-WEST|CS COMMM/S TRISHUJJAY.K.BHARDW |01.04.2022 25.03.2022
SINGH, DISTRICT 139/2020 |[REALCON P. LTD. VSAJ
JUDGE M/S DESIGN N
(COMMERCIAL) DESIGN.
CS COMMPUNJAB NATIONALSAURAV 01.04.2022 09.03.2022
140/2022 |BANK VS M/S ESS AARIBHASIN
ENGINEERS.
CS COMMADMISSION OVESEASVARUN BEDI 01.04.2022 10.03.2022
41/2022  [VS RAVI NAIK
CS COMM{M/S GREEN PLANETVINOD KUMAR [01.04.2022 21.03.2022
142/2022 [VS DEEPIKA VERMA
CS COMM./JPRIYANSHU MITTANIMISH CHIB [01.04.2022 23.03.2022
47/2022  [VS M/S SHREE
GANESH
ENTERPRISES
CS COMMJUNION BANK OHRAJIVKUMAR [01.04.2022 03.03.2022
148/2022 [INDIA VS M/S GOYAL
FOODS.
CS COMMJSOUTH INDIAN BANKIKAMAL KANT|01.04.2022 £4.03.2022
h49/2022 |VS DEEPAKICHHABRA
SACHDEVA




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS COMMNEERAJ KUMAR VSHARPREET 01.04.2022 05.03.2022
150/2022 |[REENA GAHLOT SINGH UPPAL
CS COMM./BANK OF BARODA VSSUDHA SHUKLA|01.04.2022 £24.03.2022
151/2022 INISHA KUSHIK
CS COMMJBANK OF BARODA VSSUDHA SHUKLA|01.04.2022 24.03.2022
152/2022 [NEMWATI
CS COMM/BANK OF BARODA VSSUDHA SHUKLA|01.04.2022 £24.03.2022
153/2022  |RAJAN KALIA
CS COMMNEERAJ KR. SINGH VSR.S. SHARMA  [02.04.2022 11.03.2022
154/2022  |RAVINDRA SINGH
CS COMMJ[CANARA BANK VSSUBODH KRJ02.04.2022 11.03.2022
155/2022  [VIKRAM SINGH SINGH
CS COMMM/S NAVYA TEXTILESAMEER SIDHA |02.04.2022 25.03.2022
156/2022 VS M/S ADARESH|

OUTFIT
CS COMM.JHOUSING IMANDIRA 02.04.2022 04.03.2022
157/2022 DEVELOPMENT IMITRA

FINANCE VS SUVIG

MOHAN SHARMA




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

ofDate of

Registration Payment

Court Fees

(S
O

CS COMMM/S WORTHJASHOK KR. JHA [04.04.2022 03.03.2022
158/2022 [WORLDWIDE

LOGISTICS VS M/S

ORIENT CRAFT LTD.
CS COMM./BANK OF BARODA VSSUNITA 04.04.2022 03.03.2022
159/2022 [BEAUTY MAKEOVER

STUDIO
CS COMMJR.S..STEELS VSYASH TANDON 04.04.2022 18.01.2022
160/2022 [UNITED CONCEPTS

AND SOLUTIONS
CS COMM.|CANARA BANK VS M/SCHITRA 04.04.2022 17.02.2022
161/2022 S.S. INTERNATIONAL [MALHOTRA
CS COMM/SUN STARSAMEER 04.04.2022 28.03.2022
162/2022 [ENTERPRISES VS M/SSIDHAR

UMA ENTERPRISES
CS COMM,/SUN STARISAMEER 04.04.2022 £24.03.2022
163/2022 [ENTERPRISES VSSIDHAR

TULSI APPARELS
CS COMM/SUN STARSAMEER 04.04.2022 22.03.2022
164/2022 [ENTERPRISES VS M/SSIDHAR

ONYX ENTERPRISES
CS COMM/SUN STARSAMEER 04.04.2022 £22.03.2022
165/2022 [ENTERPRISES VS M/SSIDHAR

FUTURE SPORTS




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS COMM|M/S ATA FREIGHT V. 04.04.2022  [05.03.2022
166/2022 IDZIRE FRIEIGHT[SHARMA
SOLUTIONS

CS COMM.CANARA BANK VS M/SSUMIT VIRMANTI04.04.2022 £24.03.2022
167/2022 |[KANHA TENT WORKS

CS COMMIJCANARA BANK VSSURBISAXENA [04.04.2022  [30.03.2022
168/2022  [BHAGYA NARAYAN

CS COMM.[CANARA BANK VS M/SSURBI SAXENA [04.04.2022 30.03.2022
169/2022 PJAI MATA VAISHNO
CONSTRUCTION

CS COMM[PUNJAB NATIONALJPARIKSHIT 05.04.2022 21.03.2022
170/2022 [BANK VS MS. PRITIMAHIPAL
KUSHWAHA

CS COMMJUNION BANK OHARVIND SINHA [05.04.2022 29.03.2022
171/2022 INDIA VS TARUN SURI

CS COMMJUNION BANK OHARVIND SINHA [05.04.2022 29.03.2022
172/2022 [INDIA VS ISHANT]
AGGARWAL

CS COMMJUNION BANK OHARVIND SINGH [05.04.2022 £20.03.2022
173/2022 INDIA VS RAJ KUMAR




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS COMMJUNION BANK OHARVIND SINHA [05.04.2022 20.03.2022
174/2022 [INDIA VS RICKY]

KUMAR
CS COMM.,OM PARKASHAMIT PRASHER [11.04.2022 22.03.2022
175/2022 [PANWAR VS  M/S

BOOK PALACE

CS COMM [CANARA BANK VS M/SSUMIT VIRMANT1.04.2022 15.01.2022
176/2022  [NEW KITCHEN

CS COMM/M/S DURA BUILDAMIT KUMAR [11.04.2022 25.03.2022
177/2022 P.LTD. VS RAJU|

DEDNATH
CS COMMM/S PATANJALISIMRANJEET [11.04.2022 12.02.2022
178/2022  |AYURVED LTD. VS M/SSINGH

BMR DAIRY PRODUCT
CS COMMJUNION BANK OHKESHAV 12.04.2022 08.03.2022
179/2022 INDIA VS KRISHNAKUMAR

ENTERPRISES
CS COMMJUNION BANK OHKESHAV 12.04.2022 08.03.2022
180/2022  [INDIA VS POWER GENKUMAR

ENGG.
CS COMMJUNION BANK OHKESHAV 12.04.2022 08.03.2022

181/2022 INDIA VS BULLS 114KUMAR
EQUIPMENTS




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS COMMJUNION BANK OH 12.04.2022 08.03.2022
182/2022  [INDIA VS SAT KARTARKUMAR
ENGG.

CS COMM/|THE JAMMU &UZMA ASHRAF [18.04.2022 £24.03.2022
183/2022 [KASHMIR BANK VS
INAVEEN SINGH NEGI

CS COMMJTHE JAMMU &UZMA ASHRAF [18.04.2022 24.03.2022
184/2022 [KASHMIR BANK VS
SHANTI NEGI

CS COMMM/S R.SJRAHUL 18.04.2022 02.04.2022
185/2022 |[COMPONENTS ANDMALHOTRA
CONTROLS VS M/S
CUBICAL

LLABORATRIES P. LTD.

CS COMMJROHIT BANSAL VSVIKAS SHARMA [18.04.2022 30.03.2022
186/2022  [M/S JASON INC.

CS COMM|[CHESA DENTAIBULBUL YADAYV [18.04.2022 16.03.2022
187/2022 |[CARGO SERRVICE V§
J.K. DENTA VISION

CS COMMJUNION BANK OFS.K. VASISHT 19.04.2022 05.04.2022
188/2022  [INDIA VS M/S
HIMANSHU
ENTERPRISES

CS COMMJUNION BANK OFHS.K. VASISHT [19.04.2022 05.04.2022
189/2022 [INDIA VS M/S GAJRAJ|
FLOUR MILLS




District Case No. Petitioner Name VSAdvocate Date ofDate of e-
Respondent Name Registration Payment o
Court Fees

CS COMMJUNION BANK OFS.K. VASISHT [19.04.2022
190/2022 [INDIA VS M/S R §

05.04.2022

ENTERPRISES
CS COMMJUNION BANK OHARVIND 19.04.2022 12.04.2022
191/2022 INDIA VS SHANKARSINGHA

LAL
CS COMMJUNION BANK OHARVIND 19.04.2022 12.04.2022
192/2022 [INDIA VS MOHANSINGHA

SINGH KUSHWAHA

CS COMM.IDBI BANK VSDIVYA NANDA [19.04.2022 07.04.2022
193/2022 |DHEERPAL

CS COMM.IDBI BANK VSDIVYA NANDA [19.04.2022 07.04.2022
194/2022  [SANJEEV KUMAR

CS COMMJDBI BANK LTD. VSDIVYANANDA [19.04.2022 07.04.2022
h95/2022  [HARISH SINGH

CS COMMJDBI BANK LTD. VSDIVYANANDA [19.04.2022 07.04.2022
196/2022 [BAL BAHADUR

Total 537




	Form-2

